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~1I8 combed to mop them up. So far 82 
'&IelSODS from Issac Swu's png have been 
-captured and 3 bave been killed in 24 enco­
·.inlers and clasbes. On our 5ide. tbere has 
'flccn onl) one casuahy, namely, I officer 
wounded. Our Securit)' Forces have so rar 
RCOVered 60 weapons from this gang. These 
«Insist of one 60 mm mortar. one rocket 
~her, ooe 7.62 mm LMG, 33 semiauto­
matic rirtes, one 303 rifle. II sub-machine 
.uns· and U pistol!. A substantial Quantity 
or ammunition has also been re.:ovcred. 
Most of these weapons and ammunition are 
or Cbinese origin. 

Caaes against those who haye been 
"1iaptured are being examined on merits and 
appropriate action will be taken against 
lIIem 4n acomedance witb tbe law. 

Our Security FDrCCs bave throu,hout 
. bee'; working in close consultation witb the 
Governor and tbe Goyernmedt of Napland 
aIld receivil)g ·fulJoCO-operation fr.om the 
village guards and the civilian population. 

·Tbere haye been a number "f instances 
wbere villagers tbemselves have rounded up 

"China returned Nagas and handed them 
over to the Security For"s aloDg with 
weapons. The Village Guards bave also been 
actively assisting tbe Security Forces and 9 
Glombers of' Issac Swu's gang along with 
weapons were captured by tbem, 

I am sure, tbe House would wish me to 
'40DVe) our appreciation of the commendable 
work done by our Security Forces as well 
as by the V:llage Guards and the civil popu­
lation in the Nagaland, and congratulate 
the Government of Nasaland for the success 
-of tbese operations, I bave no doubt 
Chat we bave been able to break the back­
'one of the misguided movement of those 
Nagas who had sought belp and inspiratiod 
from forei.n Powers. The success of our 

. operatiods should edable tb. State Govern­
ment to bridg all tbe mbgulded clements to 
the path' of peace and reason, and it is my 
hope tbat before long. normalCJo would 
ftturd to Nagaladd and alltbe Nagas would 
.. able to work for tbeir progress and 
.....,tperity Id accordance witb our democra-
4IDCJDstitutionan~ traditions. 

TblrtJ-tbird Report 

THE MINISTER OF PARUAMENT­
ARY AFFAIRS. AND SHIPPING AND 
TRANSPORT (SHRI RAGHU RAMAIAH): 
1 beg to move : 

"That this House do agree witb tho . 
Tbirly-tbird Report of the Busi~ 
Advisory Committee presented to the 
House on tbe 31st March, 1969" 

MR. SPEAKER : Tho question is : 

"Tbat this House do agree witb Ibo 
Thirty-third Report of the Busin .. 
Advisory Committee presented to tba 
House on the 31st Marcb, 1!i69." 

The motio" wa. adopted. 

DBMANDS FOR GRANTS-Contd. 

Ministry of Irrlgal103 and Power·Contd. 

MR. SPEAKER: We have taken 1 bour 
SO minute •• Still we have aot 2 hours I" 
miDules. 

SHRI S. M .. BANERJEE: May I SUI­
lest that the hon. Minist.. may interveno 
at S O'clock. 

MR. SPEAKER : On Irrigation and 
Power one or two bon. members may Iilee 
to speak. It is only to-da) it is on tbe age­
nda. After Irrigation and Power, Aodbra 
discussion Comes. The Minister may begin 
tbe reply at 4 O'clock. He will take aboUt 
40 minutes. There will be DO extension._ 
half an hour or 20 minutes we ellCCOll 
Dormally. 

Now Shri Gadga Reddy was speakiq. 

We adjourn for lunch and meet lit 
2 O'clock. 

13 ~n . 

The £Ok Sobha tMQoumed lor LIt_ ttll 
Fourteen oj the Clock. 


